HIGH COURT OF MANIPUR

CIRCULAR
Dated 8" May, 2026

No. HONM/Misc.89/2013/ A\&l:/ YA ) : In  order o

further

strengthen the administrative support structure in the Chief Justice's secretariat, Shri

Shamurailatpam Sushil Sharma, Private Sccrerary has been assigned  additonal

responsibilinies relaung to the administratve work of the Chief Justee’s seceretariar,

in addition to his existing duties.

This issues with the approval of Hon'ble the Chief Justce and shall come

inro torce wirth immediate effecr unnl further order(sy and in supersession of carlier

Circular(s) in this regard.
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Principal Sccretary to Hon'ble The Chiet Justice, High Court of Manipur.

PSto Hon'ble Mr. Justce . Bimol Singh, Judge, High Court of Manipur.

PS. to HonDle Mr Justice . Guneshwar Sharma, Judge High Court ot

Manipur.

All Registrars, High Court ot Manipur.

All Joinr Registrars, High Court of Manipur.

Svstem Analvst, FHigh Court of Manipur |[for uploading the same
official websirel.

All Supernntendents, High Court ot Manipur.

Person concerned.
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